FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
KORDASH HANDLERS AND LOGISTICS PRIVATE LIMITED OPERATING IN REAL ESTATE
INDUSTRY AT BANGALORE, KARNATAKA
[Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]
Name of the corporate debtor along with PAN & Kordash Handlers and Logistics Private Limited
CIN/LLP No. (formerly known as WLM Logistics Parks
Private Limited)
PAN: AACCN6514B
CIN: U45201KA2007PTC044552
Address of the Registered Office No. 129/18, 4th Floor, 1st Main, Opp. Ayyappa
Temple, Sf Road, Wilson Garden, Bangalore,
Karnataka, 560027

|

3 |URLof website N.A.
4 |Details of place where majority of fixed assets|N.A.,
are located The company does not own any fixed asset.
5 |Installed capacity of main products/ services N.A.
6 |Quantity and value of main products/ services|For FY 2023-24
sold inlastfinancial year Sales of INR92,44,000/-
Type of Service - Management Consultancy
Services
7 [Number of employees/ workmen Employee- Oneand
Workman- None
8 |Further details including last available financial| Details can be sought by sending an email-

statements (with schedules) of two years, lists of| cirp.kordash@gmail.com

creditors are available at URL: processadvisor.kordash@gmail.com
9 [Eligibility for resolution applicants under section|Details can be sought by sending an email-
25(2)(h) of the Code is available at URL: cirp.kordash@gmail.com

processadvisor.kordash@gmail.com
10 |Last date for receipt of expression of interest 20th January 2025

11 |Date of issue of provisional list of prospective|30th January 2025

resolution applicants
12|Last date for submission of objections to|04th February 2025
provisional list
13 |Date ofissue of final list of prospective resolution| 14th February 2025
applicants
14 |Date of issue of information memorandum,|19th February 2025
evaluation matrix and request for resolution
plans to prospective resolution applicants

15 |Last date for submission of resolution plans 21stMarch 2025

16 |Process email id to submit Expression of Interest| cirp.kordash@gmail.com

Nitin Daga

Interim Resolution Professional

Kordash Handlers and Logistics Private Limited.

(Formerly known as WLM Logistics Parks Private Limited)

(undergoing CIRP vide Hon'ble NCLT, Bengaluru Bench order dated 06.11.2024)

IP Registration no. IBBI/IPA-001/IP-P02213/2020-21/13405

Registered and correspond address of IRP:

Date: 05th January 2025  P-68, Sector-A, Metropolitan Co-Operative Housing Society Limited,
Place: Kolkata PS- Pragati Maidan, Canal South Road, Kolkata, West Bengal, 700105




SUNDAY , JANUARY 5 , 2025

WWW.FINANCIALEXPRESS COM

FE SUNDAY

AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED

Registered Office: 707, Raheja Centre, Free Press Journal Road, Nariman Point,
Mumbai-400 021. Ph.: (022) 6747 2117 Fax: (nzz; 6747 2118 E-mail: info@authum.com
APPENDIX- IV-A [See proviso to rule 8 (6)1 | Public Notice For E-Auction Cum Sale (Appendix - IV A) (Rule 8(6))
That pursuant to the approved resolution plan of the Reliance Home Finance Limited. (RHFL) by its Lenders in terms of RBI
Circular No. RBI/2018-19/ 203, DBR.No. BP. BC. 45/21.04. 048/2018-19 dated June 7, 2019 on Prudential Framework for
Resaluion of Strsssd Assst, the order of Hon'ble Suprsme Cout of Inia cated March 3, 2023 and the Special Resoluion
passed by the Sharenolders on March 25,2023, RHFL o ransfer its Busi
sale on a going concern basis, (o Reliance Commercial Finance Limited (Herem«er referred to as "RCFL) and whereas aII the
rights and liabiliies pertaining to the loan account (s) of the Borrower hasihave also been transferred to ROFL.
Sale of Immovable property mortgaged to Authum Investment & Infrastructure Limited (‘AIIL") (Resulting Company pursuant the
‘demerger of lending business from Reliance Commercial Finance Limited (‘RCFL) to AllL vide NCLT order dated 10.05.2024)
having Corporate Office at The Ruby 11th Floor, North-West wing, Plot No.29, Senapati Bapat Marg, Dadar(west),

FORM G
NVITATION FOR EXPRESSION OF INTEREST FOR
KORDASH HANDLERS AND LOGISTICS PRIVATE LIMITED OPERATING I REAL ESTATE
IDUSTRY AT BANGALORE, KARNATAKA
[Urider subegulaon (1of requleion 364 of he inselvency and Bankrupicy Scard of Idia
(insohenc Resolton Process ot Cororze Pemnsy Reguiations. 7116]
VANT P
1 [Nante of he carporate debior alon wih PAN. 3 Ko nanmuawmec;w e Linited
(GINLLPHD (formerly known as WLM Logistics Parks
Private Limited)
PAN:AACCNES 148
G IKAZOOTE

2 [ad

o 12818, 4th Floor, 151 Main, Opp. Ayyappa |
Ttmp\p s Roat. "Wisan Garden Bangloe

EN L=

AJAJ HOUSING FINANCE LIMITED

(Corparate o o«m Cersbrum It Pak B2 Buiding, i Flor Ky Nagar,Pune Marasira4 11014,

Nelson Menickam Road
3| Chennz\-ﬁbﬂﬂzﬁ Au honzed Officer's Det ta\ls Name Rathlsn Ramzchzmnn SINGH

Emal I Rahahamactananealinseni, Hob o, 04015545 & 073
PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMO\
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF THE $ECURITV INIERES' ACT 2002 (4 Acl‘)

ma

including of 2576 sq.fL comprised in Old
Siey Ko T8 8 1732 b Faka Now Suvty Koo TIBAIAIC S 1951 of Posticnalr
1n0-16,Agathsesuarar kol 2nd strel, poatichalur,chennai  in Alandur Tl formely Tambaram Tal
DI rom borrowerls, expression of nteres

given fom any iniondad purchaser 1 purchase he Movablo arite ind skl (he aforementioned secured asser, after

Ihe Movable i, i i th physica possession of the undersigned,sale s being made on*AS IS WHERE IS &AS IS
WHAT IS & Whatever There is' Basis under

for:-

Tree" Site Bomp Katha New No.30, Earing Site 2(

06 Ok  Wuniopal 3, Pid No 56450, Ssed AL 36 Cros Road 8h Bl
Jayanagar Bengaluru And Kamataka - 560070 List Of Mortgaged Uni

Sr. [Flatidentification] Area of Flat 8 201 | [7] 7A [ 14806
NO no. persqft A 14806 _| 8] 78 | 12401
1] (] 1217.7 A 1480
2 2A 14806 B 2401 |
Date of Inspection - ‘ EMD Last Date: ‘ Date/ Time of E-Auction :
28th Jan 2025 11.00 to 3.00 PM 05th Feb 25 Till 05:00 PM 07th Fob 25 11:00 to 13:00
WMode Of Payment: of Limited” payable

Limited CHD Alc b) Name of the Bank:- HDFC Bank Ltd., c) Account No:-9999917074983, d) IFSC Code:-HDFC000119,
TERMS & CONDITIONS OF ONLINE E- AUCTION SALE:-

1. The Property is being sold on *AS IS WHERE IS, WHATEVER THERE & WITHOUT RECOURSE BASIS'. As such sale is without any
ind of warrantes & indemnites.
Fordeak, hel.procedursand o dding o e«aumon prospecive bidders may contact the Service Provider WIS C1 India Pyt
Ltd, Plot No- 68, 3rd 44 Gurgao 1 12200 Contac . 1299811242528 support Enll - Suppar@
ankezucions.com . Wi Bhavik Pandya Wob. oo Emal Gujarat@cfindia.cor
For further details and queries, contact Authorised Officer: M. Santosh Kumar Ra]bﬁar ~(Ph: 9870844873) & Shankar K (Ph:
7975596490)
. This publication is also 30 (Thirty) days notice to the Borrower / Mortgagor / Guarantors of the above said loan account

usLant 1 rul 86 of Secunty Iteest (Enfocemant) Ruls 2002, about hoding ofsucton sleon the above-mentoned

I place.

= =

late
PLEASE REFER THE WEBSITE FOR DETAILED TERMS AND CONDITIONS (Use Code: 185420 and see the NIT Document)
(ntps:/www.bankeauctions.com)

Place: Bangalore Authorized Officer

PIRAMAL CAPITAL AND HOUSING FINANCE LTD
CIN: LES21OMH1914PLCO32639

Date : 05.01.2025
£ aﬂa‘ = Rogistered Office: Ui N80 6 Floo, Pearal At Bulding, Piraal Agasta Corpovale Park,
-apital & Housing FINANCe iiaran juneson, Opp. Fire Station, LBS Marg, Kura {west), Mumbai-400070_T +41 22 3402 4000

Iranch Office: Kalpalalhiics Towers® Third Floor, New No 36, Old No,24,Dr Ambethiar Road. fshak Nagar Main Road, Kodambakkam,
Chennai - 600 024 Contact Person: 1. Suresh Desaiyya-0514255857 2. Vijai Devraj - 9843833009 3. Rohan Sawant - 3833143013

E-Auction Sale Notice - Fresh Sale

Pursuant io taking possessian of the secured assel mentioned hereunder by the Authorized Officer of Pramal Capda! & Housi nance Limied
s are i whichisin
on°As| ' is' and ‘Whatewer I There s B Particuiars of whi
Loan Code |
‘Branch | Barrowors| progety Resorva
i)l Address _final Price
Guarantorls)
Loan Code Mo Al The plece and Parcel of e Property| Rs, 54486201, | Rs. 44662 T
26100000004 Rs. 2047220- | having an extent = Flat No 1, Ff, Pt | (R, Thiry Four | (Rs. Tree lekh | (Rs. Sisty
Chennai -Tiwallur | {Rs, Twenly Nine laki | No.7 NA Rajagopalan Stsei Balgji  [lakh Forty Eignt [ Forty Four lakh Sixty
i Forty Seven Thousand| Magar East Rajagopalan Stsri Ba Thousan Thousand Exght These

T Hundres Hundred Sorly

OATE OF E-AUCTION 114
SUBMISEION OF BID:10-122
For detalled ferms and conditions - o

053 | Toenty Only) | Two Onih
VL2005 FROUTTIAN 70100 2 WITH UNLIVITED EXTENSION OF S WINUTES EACH], LAST DATE O
BEF!

e ta\e BLdSE tafer 1o the linkprovided A

pram\n»;uon@mwm com
30DAYS SALE

X
Mumbai- 400028 and Branch Office at: Unit No 304, Sunrise Business Park, Plot No B-63, Road No 16, Kisan Nagar, | | & e o ssce i oty ffc assets M. LOAN ACCOUNT DETAILS / 1.DATE & TIME OF E-AUCTION 1. RESERVE PRICE
Wagle Estate, Thane (w) - 400604 under the and of Financial Assets and Jare locabend he:company does n & GUARANTOR/S | 2.LAST DATE OF SUBMISSION OF 2. EMD OF THE PROPERTY|
Security Interest Act, 2002 (hereinafter "Act’). Whereas the Auorzed Offcer (*AO") of Authum Investment & L s (NA, NAME & ADDRESS 5\DATE & TIME OF THE PROPERTY INSPECTION 3, ID INCREMENT
Limied nad aken e possession of e alowing prapertyfes purua o te oto ssued U 1302) of e Act i e foling 6 iy snd value of an OB senices ForFY 2023.28 4. PROPERTY DESCRIPTION
nos. with a right o sell “AS IS WHERE IS BASIS & AS IS WHAT IS BASIS" for realization LAN: H403HHL0105095, 1) E-AUCTION DATE :- 13/01/2025 BETWEEN _[Reserve price for
el uthom Invosiment & Ifastucture Limted dues, The Sale wil be done by the undersigned through e-auction platiorm 7\‘?;2" e o L HE7BHLT0107174, 100 AM TO 12,00 PM WITH UNLITED ;"mm;;f'fg‘u;‘ a
ovided at the website: www.bankeauctions.com. EXTENSION OF 5 MINUTE!
i ot tons.com _ _ _ 7 Empioyos- Onward LKASPARAJ R (Through Legal |2 LAST DATE OF SUBMISSION OF EMD WITH |fria treenere Q' ity
Borrower(s)/ Co- | Demand Notice|_Date of Physical Possession Reserve Price / i ’ ot Heirs) (Borrower) KYC IS :- 11/01/2025 UP TO 5:00PM. (IST. Ideposit will be
orrower(s) Date and Total Outstanding Earnest Money Deposit B |Further detals At Pozhichalur 2nd Floor 3.) DATE OF INSPECTIO! Rs.650/- (Rupees Six
IGuarantor(s) Amount o X listsof Agastheeswarar Koil 2nd St {101/2025 BETWEEN 11:00 AM TO 4:00 P (1T). ity Oly) 0% of
= i lerestors areaval i i 4.)Description of the Movable pro =
(LOANACNO.. O2nd Sep 2021 26th May 2022 Re. 16.12,64450¢ Rupses Fiteen || | ey o rosot i Also At P.0 16 Flat F 2nd Floor S e W Vochne) 3, Scat[BID INCREMENT —
RHCFMUM000063992 & Tolal Outstanding Crore Twelve Lakh Sixty-Four P k " lRs1.000)- (RUPEES
Branch: Mumbai Rs. 19,32,50,966) 2s0n Dale Thousand Four Hundred Fifty) Sl2hlol Agasthecswarar Kol 20 e e owave ovem) =1, Saap fems ( RN -1 AN ONLT) &
1. Ceear Reality And (Rupees Nineteen Eamest Money Deposit (EMD) N SUCH MuLTIRLES
" Core 16th Dec 2024 & WP |0 [ Frreselgtatexpresaion  TOTAL OUTSTANDING:
nrstructuro rivats Limited | | Core| Re. 41,2381,212.97 (Rupses Forty- | (Rupees Roe viopast ot ||| [71[Bte of s ofousion s o s Rs.44,52,518/- (Rupees Forty Four Lakh Fifty Two Thousand and Five Hundred and Eighteen
2, Cherag Ramakrish iny-TwoLacs | e 412500200 (Rupees One Crore Fifty-One prailols Only) Along with future interest and charges ed w.e.f 18/11/2024.
3 Sucm,m,am Ramakrishnan | Fifty Thousand ne Crores Twenty-Three Lakhs Eighty-| Twenty-Six Thousand Four Hundred = -
Nine Hundred and | One Thousand Two Hundred Twelve & Forty-Five Only) 2[Las Gale lar Subfiasan af obgciions 1o Terms And Conditions Of The Public Auction Are As Ur
Sixty-Six Only) Ninety-Seven Paisa Only) Rs. 100,000/Bid e I 1. Public Auction is being held on "AS IS WHERE IS, AS |s wrm IS AND WITHOUT RECOURSE BASIS™
|Description Of The Immovable Propertyl Secured Asset: All That Piece And Parcel Of Land Bearing At The Project Name * Big|| |~ lorugre: 2. The Movables will not be sold below the Reserve price.

4|Dnse of Tssie
levaluation. martc and requst for riaing)

Iptans tpruspeche resaluson appican
Lasteato »ﬁomlmvulmkli TGS
o Frocess

@l 1110 subrit Exprossion ol eeee | itp kordash@gmmail com

Trfeemietion memorandirn, T Februany 2025

Wilin Daga|

‘The Auction Sale will be online through e-auction por
. The e-Auction wil ake place through portal hilps:/ibankauctions.in, on 13th Jan, 2025 from 11:00 AM to 12:00
PM 1o onwards with unlimited auto extension of 5 minutes each..

5. Company is nol responsible for any libillies upon the properly which is nol in the knowledge of the company.
6. For detailed terms and conditions please refer company website URL hitps://wwi.bajajhousingfinance.in/auction-
notices or for any clarification please connect with Authorized officer.

) Bajaj Housing Finance Limit

Korrdeah Handllers and Logities Privae Limke,

i uBa 202¢)|
P ikglmm no. mlmaww P22 202021113405
Repistered and corres e address of IRP:

P, SecorA, Wetropaltan Co-Dpaatls Housing Socty Limied,
PS- Pragati Maidan, Canal South Road, Kolkata, West Bengal, 700105

AST COAST RAILWAY

‘Tender Notice No. : S4ETISBPIENGG/
2024-25, Dtd. 30.12.2024

Date: 05th January 2025
Prace; Kolkata

?‘Mmasﬂ i
in campieace
o Seci

Soioust
The bormawerys having failed tarey
Kmessnnnflheplcne’tyﬂadacn uhmrwmmmmsepu.wcmngnedmmm.namne—Se or
e eddmscnlied ot each a

Inanca Lid. undar i
angin exertiseof
2 s dernd nalicels 00 Ihe Gati meriioned

5ch acoounts

eundirigredbengPoduhdsel Oflcarof e B Hoysog
oo lﬂr.ﬁm %Secu'l IErEsiAL u
rolmwnillEnnrmmn o= 2 agains!
R Sy o o RS e et e
yg«enm\hewmwkﬁsmﬂmbnumtlngzn&al‘m"mum gnwnas
i€hof the saia A reat ik Rue 07

nu ameun' etiais

it o bl gearols ey

borromen joned natla daal with he lesard any dealng wieh Ihe properyfies wil be
wbeclwmema SOIPNS Housearc L o meammtmnmwwmasp%ﬁﬂaﬁwemm e borrowers st
ion|

ionis Invited

(1) o-Tender No. ; 372 T-DENE-SBP-

toprovisions of Sub-secti respect of time avaliable, to

SITU RECOND)

TIONING OF CMS CROSSINGS BY
ROBOTIC WELDING TECHNOLOGY AT
VARIOUS STATION YARDS UNDER THE
JURISDICTION OF DIVISIONAL

ENGINEER (DEN)ICENTRAL N

SAMBALPUR DIVISION,

Toan | fumecibe | Dem Dsle of Description 0f The
Accaunt | Borowne | Notlce Oy | Poastagon Property Mot
No. Oats Taken
HOUTCRI|Nr. tnson | 4032023 R 52267071 [21-12-2024 | A bl sece nd garceof e Progerih buideg Faung 0
(Rupees Fity Two | (Physical) | exlent of 030 & 188 Ares in Sy No 202/ 24,Sy No 202723
snsm hirs. Remya Labtns Twenty Six Kal Thrissur,
Jinson Thausend Seven Keraéa . 650683, Which s bounded as North: Procen; of Jacab
hissur g Setn o) Esst: Road. West: Property
25 on 18-03.20; Aoy, (Asper Dez).

PLACE:- THRISSUR, DATE:- 04-01-2025 OFFICER, PNB HOUSING FINANCE LTD.

s work; JIiT
OF WORN OUT POINTS & CROSSING BY
USING HIC ELECTRODES AND OTHER
ASSOCIATED WORKS AT VARIOUS
STATION YARDS UNDER THE
JURISDICTION OF DIVISIONAL
ENGINEER (DENVEAST AND DIVISIONAL

<4 Chola

ENGINEER (DEN)/GENTRAL IN

CHOLAMANDALAM INVESTMENT AND FINANGE COMPANY LIMITED
Corporate Office : Chola Crest, C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai- 600 032, T. N.

Natice is heraby given 1o m» FUBL\C IN GENERAL & in pann:u\ar |i: the Borrewaris) & Guarantor(s) mmweo in cuwuu (R) that the below Hwnueu immoyable prupeny(\esl
which IMH (D) by the

has been taken as described in

escribed in COLUMM (C) Mortgaged / Chasged to the
of

SAMBALPUR DIVISION.

Notice is herm aiven to Barrowrer / Martgagor(s) / \eadl heir, legal representatives (Whether Known or unknown), executor(s). administraloris). successor(s) anuasswtb; of the

[t il be 50

“As is Where is”, "As is what is” & * Whllwﬂllh!ms asp&rdelﬂﬂ:

qorfs)
For detailed tarms & mmmnm Hw silg, pl

case may be indicated in COLUMN (A) under Rule 9{1) of the Secunty knerest (Enforcement) Rules
f22se reler 10 the link provided in CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED secured Brem‘\nl s webisite 6.

RIGUARANTOF
pay the tion 13(2) ot

4 bal cost from

Mionad B
iate before e date o aucdion, fang which propery

Date - 05.01.2025 | Place: Chennal RPU Sd- (Authorised Officer), Piramal Capital & Housing Finance Limited|

SrommM AT

{Regulation Moy, and Baokruply Baard of Id

aard of India
uiumn l’mau ur::' 2017

Wentacy L
NE’ TTENTION OF THE Nuu::hs oF
EUROFINS CLINICAL DIAGNOSTICS BANQALDRE PRIVATE LIMITED

the date af closing af tender to note any

for this Lener
“Divisional Railway Manager (Engg
PR-856/P124-25 | Sambalpur

immovable peoperties / secured Asséls.

Date 04012025
Place : Chennal, Tami Nadu

B D Ed

DIVISIONAL ENGINEER N L 1l - iép—mmm;un
OF SAMBALPUR B}WI N. 0/8. DUES TO f ¥
Aoprox. costof e work PSR M | U et BT DESCRPTION OF THE MOVABLE PROPERTY | SECURED ASSET £ omearin | "
B it £ 28050000 bchod o EE| wwnme
Compietion period: 12 {Twelve) Months | |- saoo e
(for al 1. nus; #“::‘"‘f“,":"g;m:':.::’:;meggm 40 that piace & portion of Residenial Resicental Fiat No. 33 in the 55080007 s 01 200 o

g Dato & Tine: EVEE o e 242,12.934/- [SECOND FLOOR o the bulting In Block No. 155, (155/35). (Jayanthi {Rs. Filty Fve. [0 g 200 "
N on 27 0.0 (o a ence) Both are fval - Ho, 1470, 6 Sioet,| (RS- Farty Two Colony). Ana Nagar West, Ghennal-600 040, Comprised in S. No. 2111 & 2 | Lakhs Eioht T
No manual offers sant by postsourier! o a9, U0k | Laks Twetve[Pastof ILLIVAKKAI ILUAGE, Previousy Perambur-Purasaiwskam Taik. | & © | Thousand ) | g gi%s
il A Ran oaa T sy ot | Thousand _[Preseoy Aminkars Tk, ChannalDisrct, and Undiided Land Area 0472 3 8 i anrisd
such s-ender: ot Mo 155735, 2% Plor Jagants| Mine Hundred [Sq. FL & old Fat measuring 390 Su. ., aditonay fat construcked 410| B 1 | # 550900/ (g nitnt el
e e oarinent Jayai Coony 20" | & ety Four |50, P, oy Fat measing 500 S Fr. (it aea o ). +And Being Eg (Bs. Five Lakts | SRR C

e is avaatie & Qaly)as on [Bounded On The - = Horth By : 30 Fect Rozd: + South By : + East By | § * | Fifly Tousand '

in wsbeta : www.reps.gov.in 'Sf;‘f”a‘”": \’:‘N b "‘amsg‘:c”;‘r 03.01.2025 [Flatilo, 155/3 Flat o, 155/34; = West By : 48 Foat Road & within the sub) Eight Hundred mm’;‘l
Nate  The prospeciive tanderers ar advieed| ot bar o o A IRenistration District of Villvakkam & Repistration District af Geniral Chennai Only) -
torevisit the website 15 (Fiteen) days before

i a5 appl , inci 3
Nmmy b lrla[edm\nswmmnf‘h/‘umucrw or ot caring s B Gocument and oray Sthr s, ket get i oo wih M Muralon s M, o, 83300038805

o Knnwlmgc and intormation of the Authoizsd Otficer of CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LINTED there are o encumaeances in fespect of the above

* MINIMUM BID INCREMENT AMOUNT : ¢

lohd. Abdul Qawi or: M. No. 7305990872 officizl of CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED to the best

AUTHORIZED DFFICER
Fo CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

T [Nave of Corperate Person EUROFINS CLINICAL DIAGNOSTICS
BANGALORE PRIVATE LIMITED
2. Di‘t’ ul Incorporation of C\ﬂkvu‘r Person | December 11, 2015
K] iy Under Which Corporate Winisbry of Corporale Al
1| B b st getonet Registar ul'u-m&auu! samam
| Corporate [dantly Mumw ¥ [UTATD FT
Corpotate Persan
5| Ao of T Rogser Ofca o 5807, T f P Dotdoraund ek g
Of Gorporate Person Hood, Whitefieid, Bangalore b
5. | Daquidaton mmmmmml Dale of Bocemoer 31, 2004
Comorate Pars
T ave, ABdress, Erv'an Auirese, Tewphone | C3 Fvan Pand
Numnel r‘d NE Registration Number of | Address: \[ﬂS mm Flmr HkauN ‘inusa
s E'vlal I\ ﬁ]
\EDIRM N F.ENPAM? MNJC [2024-2025 14441
Tt D Tor Subressin of Gl Fanuary 30, 20
(VWain 30 a3yt o e [iaton
n mencement Jate | e Dwem 31, 2024)
givan that EwﬁnsC\m:alelznsu[sBan jalare Private L Edhasmmrrar:ad
alary igudabn on Dacamber 31, 2124

'lh!s\:!\zhﬂldevsn‘EumfnsChnmlDe ostics Bangalore Private Limited ave hershy eaed upan|
o s ot of O Bt Jartimy 40, 2065: 1 he qucatar 8 e a0aTean
Fntinac et o 7

The fiancial

imay subit e prcof of caims in parsca, by D0S1 or by electioric means.
iSubmission of fise o misizading preafs of caim shed strect penaties.

e
1 55 Kear Eancey
Uil o vt Cnicl D Barge
51 R, No 188 PAOVAIP-HOTSR: g somtads1
AEA v o 3112 2028
Emai iquidatonacsopimgmai o
Address” 1005, 101 Floee, Hemkunt House§. Raendra Pice, New Dum-ﬂal)':s

‘IMPORTANT"

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any
loss or damage incurred as a result of
transactions with companies, associations or
individuals adversing in its newspapers or
Publications. We therefore recommend that
readers make necessary inquiries before sending
any monies or entering into any agreements with
advertisers or otherwise acting on an
advertisement in any manner whatsoever.

IDate : 04.01 2025
[Place: New Delhi
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